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() the number of pending passport
applications as on 31st March, 1978
with regional passport office-wise; and

(b) the steps taken by Government
to clear the arrears?

THE MINISTER OF STATE IN THFE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU):
(a) A statement showing the number
of passport applications pending as on
31st March, 1978, Regional Passport
Office-wise, is laid on the table of the
House.

(b) Government have sanctioned a
tota] of 375 additional posts of clerks
for the Regional Passport Offices with
effect from February, 1978 for clear-
ing the arrears. In addition, 23 posts
of Passport Officers (Assistant Passport
Officers, Public Relationg Officers and
Superintendents) have been created

during the period May 1877 to April,
1978 to cope with the arrears as well
as the increasing work load of the
Regional Pasgport Offices.

Passporls in respect of a large num-
ber of these pending applications could
not be issued because the applications
were pot complete and information or
documents or photographs were lack-
ing. The Regional Passport Offices
have whitten to the Applicants again
asking them to supply the requisite
documents/information for want ot
which the applications are pending:
the applicants have been informed
that they should supply the docu-
ments within three weeks.

As a result of these measures, the
effective arrears in the Regional
Passport Offices have been pro-
gressively reduced and brought dowrn
to 1,75,882 as on June 30, 1978.

Statement
S1. Office Number of Number of
No, applications pend-  applications pend-
ingas on  gist ing as on 30th
Marchk, 1978 June, 1978
1 Ahmedabad 8,004 2,620
2 Rombay. 18,0953 18,459
3 Calcutta 9,449 11,284
4 Chandigarh . 48,625 21,584
5 Delhi 62,543 27,204
6 Ernakulam . . 1,85,860 1,10,939
7 Hyvderabad . . f 12,264 4,947
8 Lucknow 30,534 25,146
q Madras 52,482 20,299
TaTar. 3,798,914 2,42,432
*Applications pending as on
30-6-78 . . . . 242,492
Lese  Fresh applications received in June
1978 which are under proces-
sing . . 66,540
Net FrrecTive ARRFARS 1,75,802

Retirement Age of Scientists in ICMR

604. SHR!I GANGADHAR APPA
BURANDE:; Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether it is g fact that the
retirement age of medical gcientlstéin
the ICMR is 60 and is liable to be
extended upto the age of 62 unlike in
the Government of India; and
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(b) if so. the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI
LY WELFARE (SHRI JAGDAMBI
PRASAD YADAV): (a) According
to the Bye-laws governing the condi-
tions of service of the employees of
ihe Indian Council of Medical Re-
search, the age of retirement of scien-
tific/technical personnel is 60 years.
They may, however, be retained in
service upto the age of 62 years in
exceplional cases.

(b) The Indian Council of Medical
Research is an aulonomous organisa-
tion. 'The Bye-laws governing we
age of retirement of the employees of
the Council are on the same lines as
those of the other similar autonomous
organisations like the All India In-
stitute of Medical Sciences, New Delh;j
and Post-graduate Institute of Medical
Education and Research Chandigarh
etc, and were adopted so that the
expertise and knowledge of the con-
cerned scientific and lechnical per-
sonnel is fully utilised to the maxi-
mum advantage of the country.

Issue of Share of State owned Public
Ltd. Companies to worksers

605. SHRI SUDHIR GHOSAL. Wil
the Minister of STEEL AND MINES
be pleased to state:

(a) whether the Government pro-
pose to issue shares of the State owneg
Public Ltd, Companies like IISCO,
Burnpur, HSL, Bokaro, Durgapur,
Rourkela and Bhilai and Nationalised
Mines & Mineralg Bodies to Public
and to the workers so ag to ensure
sensg of peoples’ participation in the
minds of workers and people of this
country; and

(b) whether similar arrangement
will be extended to other private
sector plants like Tata Iron & Steel
Company and TELCO and numerous
mines so that the true Janata type of
institutions can grow?
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THE MiNISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA): (a) No,
Sir.

(b) Does not arise.
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